
CENTFAL ADMIITRARIJt TRi6UAL 
IiUiBA I BL.H 

COTMPT PCTITIO NO.13/98 
IN 

Shri 8.V. Pawar & anr. 	 .'Applicant. 

"/5 

Mm. of Defence & OrS. 	 0 ,Respondonts, 

CORAN: Hon'ble Shri 3ustice R..Vaidyanatha, U.C. 

Hon'ble Shri D.S. Baeja, Plember(A) 

Umn 
	 TRI8UNAL'S ORDER : 

	
DT: IG.7.98 

Heard Counsel for the parties. The Counsel 

for the applicant submits that the Respondents hv 

since implemented the order., he does not want to press 

C.P.NO.13/98. Accordingly, C.P. 13/98 is disposed of 

as uithdrwn. 

Cic 

/7/98 

LOU VY 

Shri B.P. SAXENAJ Counsel for the applicant.(\ 

Shrt1(. Shetty, Cou!el for the respondents. 


